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g : NATIONAL COMPANY LAW TRIBUNAL
b KOLKATA BENCH
: KOLKATA

C.P. No. 185 /2015

Present: Hon’ble Member (J) Manorama Kumari
Hon’ble Member (T) Shri S.Vijayaraghavan

ATTENDANCE CUM-ORDER SHEET OF THE HEARING ON 28" September, 2016, 10.30 A.M

Name of the Prashant Jalan & Ors.

Company -Versus-
Maa Jaemangla Dairy CIusters Ltd. & Ors.

Under Section 397/398
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ORDER

| Ld. Counsels for both the Petitioners and Respondent Nos. 1
to 4 are present.

Ld. Counsels for the respondent nos. 1 to 4 submitted that two

C.A. being C.A.No. 1818/2015 and C.A.No. 1820/2015 are pen'ding

before this Bench. However, they are not pressing for C.A.No.

1818/2015. Hence, C.A. No. 1818/2015 is disposed of as not pressed.
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The case i.sAadjourned and both C.P. No. 185/2015 and C.A.No.
1820/2015 will be heard on 03/10/2016.

The interim order given earlier will remain in force till next

date of hearing.
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